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Loss Suftorsd by LA.

*200. SHRI N, E. HORO: Will1 the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the
Indian Airlines has suffered a loss of
Rs. 3 crores during 1979-80; and

(b) if so, what are the details re-
garding the future prospects and the
steps taken in thig regard?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR] CHANDU-
LAL CHANDRAKAR): (a) Indian
Airlines has estimated an approximate
losg of Rs, 2.50 crores during the year
1979-80,

(b) Indiap Airlines has taken vari-
ous steps to improve the performance
which inter aiia include on-time per-
formance, optimum utilization of air-
craft, periodica] checks and mainten-
ance and better facilitieg to passengers
etc. To compensate for the increase
in the Aviation Fuel price, Goovern-
ment approval hag been conveyeq to
the Indian Airlines for the levy of fuel
surcharge/increase in the dollar fares
on International Airlineg tickets for
Indian Airlineg sector at the following
rates:—

Saleg within India (Domestic Fares)

(a) Sector fares upto
Rs. 350 25% of the

fare

(b) Sector fares above
Rs. 350 209% of the

fare
Sale Abroad (Dollar Fares)

In regard to International Airlines
tickets for Indian Airlines sector—25%
uniform increase on gollay fares.

SHR1 N. E. HORO: While replying
to the gecond part of the question the
Minister has not very clearly said how
Government propose to make good the
losg of Ry, 2.5 crores and any loss that
may aCcrue in future. So, besides
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collacting the surcharge from the pas-
sengers, what are the gpecific measures
he is going to take towards making
good the loss? ‘

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHR] A. P.
SHARMA): It has been explained that
We were incurring a l1oss. In 1979-80
the estimated loss wag Rs. 2.5 crores,
but after the recent adjustment of the
fares by levy of surcharge, the posi-
tion will be that Indian Airlines will
have an estimated net profit of Rs. 10
crores during 1980-81.

SHRI A. E. T. BARROW: Has the
Gujarat High Coury issued a stay
order against the enhancement of
the fares?

SHRI aA. P. SHARMA: If the Guja-
rat High Court has issued a stay order,
we have to contest it, go in appeal.

DR. KARAN SINGH: It is most sui-
pris.ng that whereas ten years ago
Indian Airlines used to make a profit,
today, with all the new planes that
Indian Airlineg has acquired including
the Airbus and Boeing 737 which are
tremendous money-spinners, we are
told that in the year that has just
ended there is a joss. This, of course,
can be gone into on some cther occa-
sion, but I would like to ask the Minis-
ter specifically whether he is taking
steps to ensure that there is optimum
co-ordination between Air India and
Indian Airlines in their services. One
of the things that the hon. House is
aware of is that Air India also func-
tions ag a domestic link, and there has
been the constant problem of co-
ordination petween them as g result
of which the airlines run into losses.
So, will the Minister be kind enough
to tell us, now that the Boards of the
two Corporations have become totally
different, what steps he has taken to
ensure that there is proper co-ordina-
tion between Air India and Indian
Airlines, sq that at least unnecessary
losses to the public exchequer are
cbviated?

SHRI A. P. SHARMA: First of all,
I would like to say that this loss in
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revenue due to lack of co-ordinaticn
and lack of utilisation of capacity was
during the time of the previous Gov-
ernment, When I say previous Gov-
ernment it is the Janata Party Gov-
ernment, not the Government in which
Dr. Karan Singh was a Minister.

So far as the steps taken for main-
taining proper co-ordination petween
the two airlines are concerned, every
kind of step has been taken, and if
detailed information regarding this is
required, T can furnish the informa-
tion., g

SHRI MANORANJAN BHAKTA:
The country has got a special commit-
ment towards the inaccessible and
remote areas like the Andaman and
Nicobar Is'ands. Air trave] is g neces-
sity for them. Therefore, I would
like to know from the Minister speci-
fica.ly whether he would like to
exempt the Andaman and Nicobar Is-
lands (service to Port Blair) from
the increase in fares.

SHR] A. P. SHARMA: 1 cannot
make any promise at the moment.

SHRI R. R. BHOLE: Has the Gov-
ernment explored the possibility of
eliminating these losses by any other
method besides increasing the fares?
Has the Government done anything
for this purpose?

MR. SPEAKER. He has already
enumerated them.

Sound and Light Programme at Sab-
armati Ashram, Ahmedabad

*291. SHRIMAT] PRAMILA DAN-
DAVATE: Will the Minister of
TOURISM AND CIVII, AVIATION
be pleased to state:

(a) since when the Sound and
Light Programme on the Life of Maha-
tma Gandhi at Sabarmati Ash-
ram, Ahmedabad, has been discon-
tinued;

(b) the reasons thereof;

(¢) whether there has been any
demand from the 'public for continua-
tion of this show;

(d) whether Government have con-
sidered the demand; and
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(e) if not, the reasonsg therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND
CIiVIL AVIATION (SHRI CHAN-
DULAL CHANDRAKAR): (a) to
(e). The sSound and Light show
at Sabarmati  Ashrdm which
hag been very popular and for
which there is persistent demand has
been temporarily suspended since 12th
March, 1979. Opinion had been ex-
pressed from differeny quarters in
regard to the poor quality of Gandhi-
ii’s imitated voice; besides a number
of other suggestions had also been
received from the members of the
public and some close associates of
Gandhiji for imnroving the quality of
the production. Accordingly, the
Sound and Light show is being revis-
ed and edited under the direction of
Shri B. V. Karanth., The show is

expected to be resumed by Septem-
ber, 1980,
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